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NEWS HUB

MCOCA Action Planned Against Drug Mafia,
lllegal Foreign Nanonals III Vasal-lnrar GM

Vasai-Virar, Najmul Hasan Rizvi:
Rising concerns over drug
trafficking and the presence of
illegal foreign nationals in the
Vasai-Virar region were strongly
raised in the Maharashtra
Legislative Assembly, prompting
Chief Minister DevendraFadnavis
to announce stringent action,
including the wuse of the
Maharashtra Control of Organised
Crime Act (MCOCA).During the
Question Hour, MLA Sneha Dubey
Pandit  highlighted that a
significant number of Nigerian
nationals are residing illegally in Chief Minister

areas such as Nalasopara and Nigerian nationals have been violations by pubs operating
Vasai, with several localities deported, while 122 are currently beyond permitted hours. “Several

emerging as hubs for drug lodged in dete

trafficking. “Areas like Koliwada, added, “Police have been Fast'and ‘Wings of Fire' continue
Pachubandar, instructed to carry out proactive to operate illegally and are
Takipada, Pragati Nagar and checks. Passport and visa allegedly involved in the sale of
will  be made narcotics,” she
rise in illegal activities, requiring mandatory, and strict action will response, the Chief Minister

Chinchoti,
Hanuman Nagar are witnessing a  verification

immediate intervention,” be  taken
She also i

such indivi and

offenders operating in Achole under MCOCA,

and Tulinj police jurisdictions. externment will be illegal
Responding to the concerns, the hesaid.Raising another concern, region.

"Fadnavis further stating, “Action will be taken
action againstillegal settiements, emphasized that legal action against such
strict measures against landlords would be taken against landlords and amendments are being
i iding shelter to illegal foreign proposed to permanently cancel
the initiation of combing nationals  and that  the the licenses of violators, not just
operations.  Additionally, she deportation process would be suspend them temporarily."The
raised concerns about invoking expedited. “To curb crime, s
MCOCA against habitual habitual offenders will be booked has raised expectations of a

said, “So far, 68 Dubey-Pandit pointed to

ntion centres.” He establishments like ‘Pankha

alleged.In

¥ere1 &0 Canara Bank

A e g

¢ of the Canara Bank under

Whereas: The umomgmd being the Authorised Office:
Securitisation And Reconstruction of Financial Assets and Enforcement of Security
Inierest Act, 2002 (A<t 54 of 2002) (hereinafier referred o as “the AcT’) and in exercise

Interest

S SVAINDIALIMITED
Registered Office: 162-C, Wt Towers, 168 Flor,
Narrman Port, Mumba - 400 021

‘website
Tek§1:22-220867805 Fax:91-22-22886855 E-maikirio@svanda com
NOTICE

SPECAAL SHARES

e cpan 8 Fetrmry 4, 2127 urwant o SEB e Mo, HOW 311 21228 MRSO. 2001
sanuary 0,

foApn

powers under Section 13 (12) read wih Rule 3 of the Securty “'37’5""‘7"'°"""““°"""‘9"""'”“’ﬁ7‘_‘°‘9"""

(Enforcement) Rules 2002, Notice 4 caling upon Execution Date of Lodged for Yansfer Edgbie b lodge in he.
rantors of Mr. Sahil Fathe Mohammed and Mr. Krishna Suraj Trangler Deed before Apri 01, 20167 arttcate curent window?
Chandravanshi (Gurantor) and aiso the owners of the surety 10 repay the ‘Belore Apr 01, 2018 Yes Yes
mentioned in the notice, Rs. 23,59.419.37 (Rupees Twenty Three Lakhs
Fifty Nine Thousand Four Hundred Ninteen and Paisa Thirty Seven Oniy) as | | 2°r® A% 0% 219 ::,"' e I
0031122004 Doshe v e herem and lncdectsl wepwees, cat s o | | et v or,20m0 | [ [
mmwhmql-bdlnmuyv-mmm-mwlwmlmmm Before Apr 01, 2018 [No No No
Kindy which are ]

oier o 23042125 Furbec s por Geeds and il only be s special wecow. The
Wlnmmudw emmnm/wm«mu«)dmunu be under
read wih Rule 8 & 9.0f the said Rule, on this 13th March 2026. ot be vansteredtenmirkedledged dring e s lock-in perod For any queres on the above
The bormower in particutar and the public in general are hereby cautioned not o deal with ‘matier, shareholders and Share Transfer
the property and any dealings with the property will be subject 1o the charge of Canara L, 56-2, 60 Floor, Park, Next 1o Aura Centre, Mahakal
Bark. ARM Bcarch, bl o a0 s f . ZLS3A1837 (Rupaes Y-wymm Caves Road, Ancheri (East)Mumba com
Lakhs Fifty Ni ndrad Ninteen and Paisa Thiy T
3. |zzuza...,= Sozzs

The borrower's attention is invited 10 the provisions of Section 13 (B) of the AL in For SVA NDIA LIMITED
respect of me avalabe, 1o redeem the secured assets. sak

Dumpmumlmmonm Pmpony ':.'-. Director

Flal No. 304, on the 3rd floor, Wing G, od sin & 30 I [Carl
area), Type C., in the buiding oo 68 AGHAY nssnoeucv‘ constructed on

that piece and parcel of land bearing New Survey No. mous;‘wr«num
g, b stused o Viige: Ageon, Tek: Shahap, Disrict: Thare ad in

Notice is hereby given to the public at large and to all

against  those assured strict

the registration district Thane and sub dstrict of Shahapur.
Date: 13.03.2026 AAUTHORIZED OFFICER
Place: MUMBAI CCANARA BANK

INVITATION FOR EXPRESSION OF INTEREST FOR
SHREE AHUJA PROPERTIES AND REALTORS PRIVATE LIMITED

PERATING IN THE REAL ESTATE INDUSTRY IN MUMBA!
Unter s rtion (1) ol egiation JUAof the esetency and Barkrusty Bard o indta
asolvency Resclution Process for Corperate Perssas) Regultions, 2016)

and the process u{ comprehensive crackdown on
iviti in the V: i-Vi

Gudi Padwa Celebrations Should

Not Harm Ou

DOMBIVLI, Shrikant Khnporklr

On the ici of , the
Hindu New Year, Dombivli city is hlled with joy,
tradition, and festive spirit. The grand

that our clients, Mr. Sanjay Gajanan Luman and
Mr. Satish Gajanan Luman, both residing at Alka Building,
Gokhale Road, Naupada. Thane (West), are the legal heirs
and of an building i of
Ground Floor + Two Upper Floors, constructed on property
bearing City Survey No. 86/A, Sheet No. 21, P.U. ID No.
81386724059, TMC Property No. 2100552.

It is further informed that the only sister of our clients, Mrs.
Smita Sham Toraskar, is also one of the legal heirs and is in

¥ slong it PAN/ CIV LLP No. ‘mmﬁm

2. Address of the registered office ‘\:um.ﬁm-ut—-v-me—
Pedaidoos e

of only one residential flat admeasuring
approxlmmcly 441 sq. ft. and one shop admeasuring
approximately 153 sq. ft. in the said Alka Building. The land
on which the said building stands is jointly owned by the
aforesaid three legal heirs, and no partition agreement has
been executed between them till date.

All concerned persons, institutions, developers, and

are hereby strluly cautioned not

r Environment

are avoided in the future, making Dombivlii a
model city for environmentally conscious
celebrations.

SwagatYatra organized by Ganesh Mandir and
local citizens is truly a matter of pride for all of
us.However, amidst this celebration, an
important concern ‘has come to lightIn the
Phadke Road area near Ganesh Mandir,
decorative electric light strings have been
tightly wrapped around nearly 25 large trees. In
many cases, nails and pins have been
hammered into the trunks and branches to
support these lights. While the intention is
decoration, the impact on nature is deeply
worrylngTreesare not just part of our

they are living Birds
nest on them, small creatures depend on them,
and artificial lighting at night disturbs their
natural habitat and biological cycles. Such
actions may unknowingly harm both trees and
wildlife.It is also important to note that the
Hon' ble Bombay High Court has already

ited the use of such ligh!

on trees in response to an environmental
petition.Our intention is not to criticize any
festival or community. In fact, Hindu culture
has always revered nalure—lrees birds, and

PUBLIC NOTICE
Notice is hereby given to the General Public at large that my client MR.
GULAB GOPICHAND SACHDEV, having address at A-5, Ground
Floor, Chattrapati Shivaji Society, Opp. Bharat High School, Kopari,
Thane East, Thane 400603, .
The below mentioned Property Original Sub Lease Deed on dated
27/01/1999, is lost / misplaced by my client, and NC of the same is
Registered at APMC Police Station, Navi Mumbai and for the same
Certificate is issued, vide its Property Missing Registration No.
0267/2026 on dated 21/02/2026.
SCHEDULE OF GALA
Gala No. 50 in 'F' Block, in Ground Floor, APMC Fruit Market,
admeasuring about 450 Sq. ft. Built up, situated at Plot No. 3 & 7, Gat
No. 796, in Sector No. 19, at Turbhe, Vashi Node, Navi Mumbai, Taluka
& District Thane, (hereinafter referred to as the said Property).
Any person/persons having any claim against or to the said property
by way of sale, mortgage, charge, gift, lease, easement, use, trust,
possession, inheritance, lien or otherwise however, is hereby required
to make the same known to the undersigned at my office address given
herein below, within a period of 15 days from the date of publication
hereof with sufficient documental proof, otherwise the transfer will be
completed without reference to such claims, and the same, if any will
be considered as waived.
Sd/-
MRS. SUVARNA SAGAR MANDHARE
Advocate High Court
Shop No. GS-39, Ground Floor, Central Facility
Building, APMC Fruit Market, Sector 19, Turbhe, Navi
Mumbai 400703. Mob.: 9960561638

; e
r‘f‘e e ar:I sacred. TERMS & CONDITIONS OF ONLIRE - AUCTION SALE- 1. e Proparty s beag oo s s Whers i Azl Whal ™, mrmu'mmm Basis. As suchsale
ing festivals while nature is Porer anara B. k@ nt i
our true tradmon We humbly request the ____h C Q‘._%Il__ issuad by the Secured Creditor Is o bids and. = any
and i to kindly I eﬂﬁhm I edCrodi /4
remove these light strings from the trees and Bank Buiding, 4th floor, A Batad | |mode’ e hastano!
adopt eco-friendly alternatives.Let us not just Estate, MUMBAI - 400 001 Ex L. 5. Internet

say, but truly practice:*Plant trees, protect
trees, and preserve our environment."We are
all Hindus, and preserving nature is our shared
duty.These are environmentist,Dr.Pralhad
Deshpande, Madhav GhuleVivek Pandit
Sir,Rajiv Tayashete, Rupali Shaivale,Raju
Nalawade,Mrs. Surekha Madhav Joshi Lata
Argade.At a time when climate change, rising
temperatures, and loss of biodiversity are

ing serious global even small
actions at the local level matter greatly.

to enter into any sale,
assignment, mortgage, lease, leave and license,
development agreement, or any other dealing whatsoever
inrespect of the said property without obtaining prior written
consent of our clients.

Any person dealing with the said property without such written
consent shall be doing so entirely at their own risk, cost,
and consequences, and our clients shall not be responsible
for the same. Further, all losses, damages, mental harassment,
and legal expenses incurred by our clients shall be recovered
from such person(s).

Such unauthorized transactions, if any, shall not be binding
on our clients, and our clients reserve their full rights 10
initiate appropriate legal proceedings, including seeking
injunction orders and other reliefs before the competent
court of law.

Place: Thane

Date: 19.03.2026

(Mr. Sanjay Gajanan Luman) (Mr. Satish Gajanan Luman)
Advocate:
Hemant Vyapari (Bombay High Court )
Office Address: Shop No. A-5, Kailas Hansnagar CHS,
Hansnagar, Khopat, Thane (West) - 400601
Mob.: 9223488678

Public Notice For E-Auction Cum Sale
(Mp!nﬂll IV A) (Rule 8(6) & 9(1)

E-Auction Sale Notice
Ry rad skt e 1o ol 31 B Sty e camend ke, 003

(8) and () that MMMM
luu

dmmmnmwcwmmm
/farerw banksauctions.comy/.

AN/ Borrower ome Cobormower—— |
1 MH/MUMVIRAAB000004S1.
1. Mz Rammebar Singh 2. Mrs. Suman Devi
Description Of The kmmovable ‘Socarsd Assst: All Thal Plece And Parcel Of Fiat Ne.
u-m-"'ﬂf- -saravall, FlatArea 450

Mandir botzar Wasl
- 10118.78 S¢. FisLa 8.30 Land Boundries As Per Availabis Documsats North:

I__I..J:!.‘I._L_._JJ.I!L :
[ Total Outstanding Ra. 1 ---Ol-lhﬂ ll 24,000/
-mmm——-nulu-n--m New Vrindavan
1-40.1

e Peseis bt |
#_ mm“%‘ _’ Bt '.=|u,mmu !

1| Fomsson DU BT

Description Of The immovable Property/ Secured
/83 “Siddhicity”, and society known a3 Bidéhiclty CHSL
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Securlization and Reconsinuction of Financial Assels and Enforcement of Security
Interest (Enlorcement) Act, 2002 (SARFAESI) and in exercise of powers conferred

Rules,
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Dated upon the
10 repay the amount mentioned in the notce, 33,74,052- (Rupees Thirty Three Lakhs
Seventy Four Thousand Fifty Two only) wihin 60 days from the dale of receipt of the
nolce.

The Borrowes! guarantors/ morigagers- 1. Mr. Manish Madhukar Kadam, Room 633, Sai
Baba Rahiwas! Sangh, Lasunwadi Chawl, Gaondevi, Vakola Pipe Line, Santacnuz East,

guaraniors/ mor nd the
Possession of

Hinduja Housing Finance Limited. 8. The Intending bidders should submit the

duly filled In Bid Form (format avallable on https//sarfaesl.auctiontiger.net/ md
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Protecting trees in our own nei is
one of the simplest yet most powerful
contributions we can make towards a
sustainable future.Festivals are meant to bring
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3 guarrionsingatcuarad e

The bomower
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harmony—not just among people, but also wnh 17.

nature. By eco-friendly Description of the immovable Property 1. Taxes, y dues (1 any) and any other s duss (i %Zn pald by the succes: befors Issuance of the sale
Flat No.117,0n Ist Fioor, Area 225 Sq F1 (Carpel Area ) Equivalent To Area Adm 25,09 | | |certficata. Officer Infavour of the

and avoiding harm to trees, we set an example SqMurs (Buikd Up Area). In The Buiding No.3,In The Buikding Known As *Naya Savera aKes. 20,
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refiect not only our cultural pride’but also our
environmental responsibility.We sincerely hope
that citizens, organizers, and authorities will

Park, Vashinaka, Chembur, Viliage : Anik, Taluka : Kuria & District

400074, Bearing C.T.S No.251/8.
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Date: 18.032026

AUTHORIZED OFFICER
Place: MUMBA CANARA BANK

come together to ensure that such

said loan account pursuantto rul
Date:19.03.2026.
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